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implemented in all ‘Metro’ and Category ‘A’ service areas within six months of the award of the 
licence and in rest of the service areas within one year of the award of the licence. The tender for 
grant of MNP service licences has been floated on 25.11.2008 after following due procedure. As 
per the present schedule of events of the tender, the date for announcement of successful 
bidder(s) and issuance of Letter(s) of Intent is 05.03.2009. 

Indians languishing in foreign jails 

 †*159. SHRI AVTAR SINGH KARIMPURI: Will the Minister of OVERSEAS INDIAN AFFAIRS 
be pleased to state: 

 (a) the number of Indians languishing in jails abroad, along with the details of the charges 
against them; 

 (b) the details with regard to their names, addresses etc., State-wise and district-wise; 
and 

 (c) the steps taken by Government to get them released from jails and the details  
thereof? 

 THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI): (a) to (c) The 
information is being collected and will be laid on the Table of the House. 

Sales tax on petro products 

 *160. SHRI MOHD. ALI KHAN: Will the Minister of FINANCE be pleased to state: 

 (a) whether there is any proposal to cut sales tax on petro products to reduce their prices 
further; 

 (b) if so, the details thereof; and 

 (c) if not, the reasons therefor? 

 THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): (a) and (b) No, Sir. 

 (c) By virtue of entry 54 of List II of the Seventh Schedule of the Constitution of India, Sales 
Tax is a State subject. Any decision regarding reduction of Sales Tax has to be taken by the State 
Governments concerned. 

_________ 

WRITTEN ANSWERS TO UNSTARRED QUESTIONS 

Handling of nuclear waste 

 1012. SHRI N.R. GOVINDARAJAR: Will the PRIME MINISTER be pleased to state: 

 (a) whether Sweden has offered to extend technical assistance in handling nuclear  
waste; 


